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(b) whether Government are aware 
that the amount ofloss of Eastern Zone of 
ITDC during the period of 1977.78 is 
about I' 5 lakhs, if so, the reasons threaf; 

(c) whether Government are aware that 
<lut of seven ITDC airconditioned car, 
sis arc lying idle in a garrage in Calcutta; 
jf so, the reasons thereof; 

(d) whether attention of Government 
has been drawn to the malpractices, 
c6rruptions, and nepotism prevailing in 
ITDC ; and 

(e) if so, what steps have been taken to 
stop these things ? 

THE MINISTER OF TOURISM AND 
CML AVIATION (SHRI PURUSHO. 
TTAM KAUSHIK) : (a) No, Sir, There 
is no proposal to close down the I.T.D.c' 
TraDsport Establishment in the Eastern 
zone at present. 

. (b) In the Eastern Zone the Corporation 
is operating ita transport Units at Patna, 
Varanasi and Bhubneshwar. Out of these 
Patna and Varanasi have shown profits 
while Calcutta and Bhubaneshwar have 
incurred losses. The aggregate net losses in 
the Ea.!ltern Zone have decreased from Rs. 
2' 8] Jakhs during 1976-77 to Rs. t· 65 
Jakhs during 1977-78. 

The Government have corutituted a 
Committee to go into the question of the 
working of the Transport Division and 
sugge!lt remedial measures so as to entl:re 
optimum utilisation of the fleet and It.~ 
most economical operation. 

(c) The fleet of the Calcutta Transport 
Unit includes 7 airconditoned imported 
can which are 6-8 years old. Out of these 
2 arc on the road and other 3 would be 
availabk for operations by the end of1\1ay 
I!)78 after repairs. The remaining '2 need 
uneconomical extensive repairs,. thereforf"', 
the question of their dispoml ur alternati,'c 
use i, under consideration. 

Cd) and (c). In the absence of reference 
to any specific charges/allegations it is not 
p05SibJe to furnish information/facts. All 
charges relating to mal-practices, con:up-
tion and nepotism arc carefully looked mtO 
the ITDC Management and appropriatc 

4 remedial action is taken from time to timt'. 

Employees of Governrn.ent of India 
Mint, Alipore, Calcutta 

9248, SHRI MUKUNDA MANDAL ; 
Will the Minister of FINAl\CE be pieasnl 
to state: 

(a) whether he has received any represen-
tation from Shri A. K. Biswas, President 
I. G. Mint Scheduled Caste/Schedukd 

Tribes Employees Council, Calcutta-53, 
for eruuring jwtice to the ernploYeel!J of the 
India Government Mint, Alipore, Cal-
cutta; and 

(b) if so, the facts thereof; and 

(c) the steps taken in regard thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI ZUL· 
FIQUARULLAH) ; (aJ Yes, Sir, a rep-
resentation has been received. 

(b) In 1976, some employees of the 
Indi~ Government Mint, Calcutta, filed 
a suit in the High Court at Calcutta rep-
resenting, inter alia, against alleged 
wrongful promotion of a Hjunior" coll-
eague. In their Judgement of 23-2-1978, 
the High Court directed the Mint autho-
orities to adjust the' seniority of the peti-
tioner!! alongwith other Upper Division 
Clerb on the basis of the length of conti-
now service in the grade of Upper Divi-
sion Clerk and prepare a fresh !!eniority 
list. 

(c) The Mint authoritiea have been 
advised to revise the seniority list of Upper 
Division Clerks on the basis of the length 
of service prior to 22-12-J959. 
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